PROFORMA FOR DECLARATION OF ASSETS
(As On 31.03.2012)

Name of Officer (In Full) - Amit Rathore

Date of Birth - 22.06.1980
_____ Present Post held- Civil judge Class-li
immovable Proprty
Name of District Sub-Division, Taluka and Name and Details of Property If not in own name, state in How acquired ? Whether by
village in which property is situated. whose name held and his/her | purchase lease mortgage,
relationship to the inheritance, gift or otherwise
Government Servant with details of persons from
whom acquired
Housing and other Land
Buldings
1 2 3 . a4 B . 5 )
(i_ﬁ. 5__,. ; Teh & Dﬁ.ﬂ.-c—w...g. _A:_.J h ..d 1.76 )n.ﬂ B o ‘ ﬂ..:a..maas ' g _ﬂlﬂ.ﬂ_ﬂ P his
: brother
Viltage-Gopalpura, Tah & Distt-Khargon(MF) 2.00 Acre :oo.Qi..o..&_ﬁ.ii.ll-1.a, ﬂﬁ wacl«! .i.mii_.! i Purchased from Gulabchand S\o
Vitage-Mahumandall, Tah & Distt-Khargon{MP) 6.00 Acre Acquired from Lt. Smt. Khemabai
Rathor On Wil
Rarvindra Magar, ithargon , Tah & Distt-Khargon(MP) House butit on 4200 Square feet Plok Co-ownership with Brother Sumit Acquired from Lt. Smt. Khemabai
‘ . Rathor Rathor On Wil .
: Mali ,
Movable Property
|
iName Of Articl

| 1- Herohonda Motorcycle No.MP09 LC 8674 (Model-2004)

| 2- Bajaj Pulsar Motorcycle No. CGO8 NA 8498 (Model-2011) sold on 07-01-2013
| 3- Maruti 800 car No. MP 10 B 5505 (Model-1997)

|4- Ford Figo Car No. CG 08 K 1554 (Model-2011)

_ Jewellery (Lump Sum)
i Goid Omaments 04 Tola valued- 120000/




 Name of Issuing nom.ﬁm:m

.w_._m_.mm/.umm:m.:ﬁcqmm

1 2
Nill ‘ - Niil
. S . _._Llife Insurance Policy & Others
Name of Issuing Company i Amount
2

'1- Jeevan Surbhi-LIC Of India Rs - 50000.00

2- New Bima Gold-LIC Of India Rs- 500000.00

3- Jeovan Anand-LIC Of Indix | Rs- 500000.00 ~ ]
e Bank Deposites\Securities & Investment

Name Of Bank City Amount
R R S _ 2 3 .
1) Fixed Deposites I - I -
2) wms:cm mm:r A\CS 1- State Bank of __._mo:w. Branch _Qmaomu _ummn._n:maoizl mm.uw.mum.mm...
Jawahar Nagar Rs.16,616.00

m 2- State Bank of india , Branch|Rajnandgoan, Distt

| Rajnandgoan Rajnandgoan(CG)- !

' 3)PPF '1- State Bank of India , Branch Rajnandgoan, Distt- | Rs.34,327.00

M Rajnandgoan Rajnandgoan(CG) , |
4) GPF | - - -
15) NSS | - | . ,ﬁ N |
|6) Others- CPS | - | - 'Rs.2,25,486.00 |
1 Incase where is not possible to assess the value accurately the approximate

value in reiation to present condition may be indicated .

Note - The expected declaration of assest is subject to Provision of .X}w

Chhattisgarh Civii Services (conduct) rule 1965 . Signature ............covveveenes QN AR
(A ore)
Civil judge Ciass-Il,Lormi
Date.........10/01/2013.........ccccveemmrrrrrnrnerens



